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CENTRAL ADJ\11INISTRATIVE TRIBUNAL 
ALLPHlt'IPD BENCH : AL1AHABAD -= .eoccuw 

Original Application Na.131a of 2004 • 

.,...l,..lo ... ah ... a_b_a..-,_ ... t..:.h:.::i~s o~_3=.:cl . ~~ .9.f _ Janua;rv 2005. 

Hem'l!le M;-.Justice S.R. SiD4!h, V.C. 
tl.9n'llle ft:t• D,!,.,R• Tiwa_ i 8.•M• 

Uma Pati Ram 
agecl aeout 5S years, 
son of late Sri Raghu Nath Ram, 
R/o Village Lahid.ih, Post Tonwa, 
District Azamgarh. 

• •••••• Applicant. 

(By Advocate : Sri B.N. Singh) 

Versus. 

1, uni en Gf India through its Secretary, 
Ministry of CommunicatiGm (P&T) Oak Bhawan, 
Samsad Marg, New Delhi. 

2. Th0 Diracto.r Pestal Services, 
Gorakhpur Regif:Jn, Gerakhpur. 

3. The Seni0r Superintendent of Post Offices, 
Azam~arh Division, Azam~arh • 

• • o 6 ~ e1 i ••• 89sp0ncients. 

(By Advocate : Sri Saumitra Sin~h) 

_p _R_p _E_R_ 

(By Hen'!tle M:-.Justice S.R. Singh, v.c.) 

Shri 

Heara Shr i B.N. Sinsh ceunse l fer the applicant and 

Saulilitra S-in~h who has re ce Lve: the _notices fer tre 

re spende ats. 

2. The applicant who was initially appeisted en tre 
pest ef Extra Departmental Branch Pest IV\aster in March 1,6-4. 

Laterean re was promtea to Greup •o • cadre in 1987. 

3. Grievance of too applicaat is that re was due far 
promotion under the One 'tiffe meuni PN!OOtion SGheme 
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January 2004. It is further submitted that GA 31.05.2004 

the applicant pr-eferred a representati rn to the Directar 

Pestal Services Gorakhpur F2gion, Gorakhpur f0r redressal 

of his ~rievances raised in this Ori~inal Application. Shri 

B.N. Sin~h counsel for the applicant su~mits that it would 

meet ends of justice that re spenderrt s ma y- be called upon 

te decide the saia representation by a reasoned and spe ak Lnq 

e rder , 

4. Havin~ heard ce unse L for the parties and upe n ; 

ra~ard being had to the facts aAcl circumstances of the case 

and the re lief claimed herein the O.A. is finally Elispesea off 

with a direction tG> the D-irector Pestal Services, Gorakhpur 

BeCBien, Gorakhpur to consider and eiisposea off the applicant is 

representati®n ay speaking ancl reas0ned order within a 

periocl of 3 mnths frem the date ef receipt ef a copy e f this 

order. It ~oes without sayin~ that question of convenin~ 

review D.P .C, '1'J(9ul1 dape nd on t~ fate of the representation. 
Theo.A. is a~cordin~lr disposed $ff. iib @raer as to costs. 

~~ 
i.ember (A) Vice-Chairman 

shukla/- 


